
CENTRAL AD 4INISTR1_1%TIVE TRIj3UNAL 
C,;JCUTTA EENH 

NO .OA. 960 'of 1996. 
Date of Order; 18.11.96. 

Present: Han'ble Mr.Jus Ice A.K.ChatterjeeVjceChaj 
H 1  hie iDr 	

••, Administrative l'4ernber. 

SK. MD. SULAIMAN 

-vs_ 

UNION OF INDIA & ORS 

For te petiti 	. Sk.M.Hossain/Mr.A.Chakreborty, 
cotinsel, 

For the respondents: 

ORDER 

Both sides are present. 

Hearing the ld.counsel for the parties, we consider 
that it is a fit case for adjudication. The application is 
accordingly admitted' and be listed for hearing before the 
Single Bench on .7.1.97. Reply be filed in4 weeks. e.C.Sai==3 - 	 (A,K.Chatterjee) 

Menther(A) 	 , 	Vice.-Chairman. 


